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Association seeks justice  
for PwD’s custodial death
E X P R E S S  N E W S  S E R V I C E  @Thanjavur 

MEMBERS of  the Tamil Nadu Association for the Rights of  All 
Types of  Differently Abled and Caregivers (TARATDAC) on 
Thursday staged a protest demanding justice to the family of  the 
Person with Disabilities (PwD) who reportedly died in police cus-
tody in Namakkal district.

The protesters who gathered in front of  Thanjavur railway sta-
tion alleged Prabakaran of  Karuppur, a PwD, died last week fol-
lowing attack by the personnel at the Senthamangalam police 
station in Namakkal district. Further the protesters demanded 
arrest of  the perpetrators of  violence and also compensation of  
`1 crore for Prabakaran’s family. They also sought a government 
job for the wife of  the deceased. TARATDAC district secretary P 
M Elangoval led the protest. Association State vice-president T 
Ganesan, addressed the gathering.

Funds in Union budget sought for 
Pattukkottai-Ariyalur railway line
E X P R E S S  N E W S  S E R V I C E 

@ Thanjavur

PATTUKKOTTAI Taluk Train-
users Welfare Association has 
urged the Union government to 
allocate funds for laying a new 
railway track between Pat-
tukkottai and Ariyalur 
through Thanjavur. 

In a memorandum 
sent to the State gov-
ernment, the associa-
tion pointed out that the  
Thanjavur-Pattukkottai 
railway line was planned in the 
British period. In 2013, the Rail-
way Board had given approval 
to lay a new track between Pat-
tukkottai and Thanjavur to a 
length of  47.20 km at a cost of  
`325 crore. The government had 

also  prepared a project propos-
al for Thanjavur-Ariyalur rail-
way track for 50.35 km at `452 
crore.

However, funds were not allo-
cated for these two projects. If  
these projects were implement-

ed, the public from Pattuk-
kottai,  Orathanadu, 
Thanjavur, Tiruvaiya-
ru, Tirumanur and Ari-
yalur would benefit, the 
association said.

People from Pattukkot-
tai area could travel to 

Chennai, Tiruchy, Coimbatore, 
Salem and also other parts of  
the country through trains. Ce-
ment produced in factories lo-
cated in Ariyalur could be 
transported easily to the south-
ern parts of  Tamil Nadu 

through the proposed Ariyalur-
Pattukkottai railway track, the 
association added.

 A detailed survey for the 
Mannargudi-Pattukkottai route 
was conducted in 2012 and the 
first instalment of  funds were 
allocated in 2013-14. Tenders 
were floated for building bridg-
es across the Pamani, the Kan-
nanaru and the Nasuvini and 
pillars were erected in the Pa-
mani river. Due to non-alloca-
tion of  funds, the scheme did 
not move ahead. So,  funds 
should be allocated for these 
two projects in the upcoming 
budget. The Tiruvarur-Kara-
ikkudi and Tiruthuraipoondi-
Agasthiyampalli route should 
also be electrified, the associa-
tion said.

Once-wild ‘Shankar’ is now getting trained to become kumki
S  S E N T H I L  K U M A R  @ Coimbatore

IF all goes well, 35-year-old 
Shankar, a tusker which was 
captured after it killed three 
humans in Gudalur, would soon 
turn a kumki and be chasing 
wild elephants away. The ani-
mal was put in a kraal ( wooden 
enclosure) in Feburary 14, 2021 
in Mudumalai Tiger Reserve 
(MTR). After 141 days, it was 
released in June. Since then a 
team of  mahouts has been 
training it to convert him into 
a kumki.

An MTR official told TNIE 

that the animal is learning 

quickly than they expected. 
“Of  the 48 commands given to 
train an elephant, Shankar now 
follows more than 20 such as 
raising of  trunk and front leg. 
Also, he is trampling the  
chain tied over on another 
kumki’s leg which is part of  the 
training routine. Further the 
official said it would take six to 
seven months for Shankar to 
learn the remaining com-
mands,” he said.

The animal is being moni-
tored by veterinary assistant 
surgeon K Rajesh Kumar. 
Shankar is fed 11 kg rice, green 
gram, ragi, coconut, sugarcane 

and jaggery twice a day,  
and is taken for a walk for half  
an hour. 

The animal has learned to 
graze as well. “Usually, some 
elephants that come out of  
kraal won’t allow kumkis to 
come near and show aggressive 
behaviour. But Shankar is min-
gling with other elephants,” 
the official pointed out

K Kalidass, member of  Osai, 
an NGO, stressed the need for 
more kumkis to control wild el-
ephants. “A kumki will become 
fully capable only when it fol-
lows the mahout’s commands,” 
he added. 

E X P R E S S  N E W S  S E R V I C E 

@ Rameswaram/Nagapattinam/Chennai

THE spotlight has, once again, 
fallen on the plight of  the Tamil 
Nadu fishermen after a fishing 
vessel from Rameswaram was 
allegedly attacked and sunk by 
the Sri Lankan Navy per-
sonnel on Wednesday 
night near Palk Strait.  

Following the inci-
dent, the fisheries de-
partment has advised 
the fishermen from 
coastal deltas district not 
to venture into Sri Lankan wa-
ters or cross the International 
Maritime Border Line (IMBL). 
Sources said seven fishermen 
were on board the ill-fated boat 

and that they were res-
cued immediately by 
the crew of  other ves-

sels fishing nearby and 
were brought ashore. “The 

fishermen alleged apart from 
sinking their boats, the Lankan 
Navy had also destroyed their 
fishing nets,” they said.    

A senior fisheries official in 

Nagapattinam said the advice 
on the about the risks involved 
while fishing in the conflicted 
waters was issued jointly by 
his department, Coastal Secu-
rity Group and the Indian Coast 
Guard. “After the attacks this 
morning, we have warned the 
fisherfolk with the help of  their 
associations,” he said.

Lankan Navy attacks, sinks 
Rameshwaram fishing vessel

Of the 48 commands, Shankar follows more than 20, says an MTR official |  EXPRESS

Bitragunta - Chennai train cancelled today

Chennai: The South Central Railway has cancelled the Chennai -Bitragunta 
Express due to increasing Covid-19 cases. Train no 17237 scheduled to leave 
Bitragunta at 4.45 am on January 21 is cancelled. The pairing train, train no 

17238 scheduled to leave Chennai Central at 4.30 pm on January 21 is cancelled.

ENSURE LANKA IS KEEPING ITS PROMISE  

ON TAMILS’ WELFARE: RAMADOSS  

Lauding the Central government move to provide ` 18,090 crore 
loan to Sri Lanka, PMK founder Dr S Ramadoss urged the 

government to ensure that Sri Lanka is keeping its promises on 
the welfare of Tamils in the island nation. He also said India 

should disburse the loan only after Sri Lanka includes the 
condition to provide the political powers to the Sri Lankan Tamil 

as the 13th amendment of their Constitution.

58 kg banned tobacco 
products seized, 2 arrested

Tiruchy: Police arrested two persons 
for possessing and distributing 

banned tobacco products, and seized 
58 kg of the contraband from them 

on Wednesday. The accused, 
Thavakkai Bascha (63) and S Ashok 

(44), were nabbed in Srirangam 
while the former was delivering the 

products to the latter. Police said, 
“The two have given the name of 

another person, A Bakrudeen from 
Thennur, who supplies the banned 

items to Bascha.”

Jewellery worth `12L 
stolen from house

Tiruchy: Gold and silver worth over ` 
12 lakh were stolen from a locked 
house in Cantonment area. According 
to sources, the owner, M Durairaj 
(38), an employee of the State 
Highways Department, had locked 
the house on January 14 and left for 
Perambalur for Pongal. When he 
returned on January 18, he found the 
house broken open and the valuables 
missing. The police report said 30.5 
sovereigns and a kg of silver jewelery  
and a laptop had gone missing. 

E X P R E S S  R E A D

Hosp workers 
protest for 
regularisation
E X P R E S S  N E W S  S E R V I C E 

@ Thanjavur

THE members of  Multipurpose 
Health Workers Union on Thurs-
day staged a protest in front of  
Deputy Director of  Health  
Services office, demanding reg-
ularisation of  service and time-
scale pay. They pointed out they 
have been working for nine 
years on a daily wage basis. 

When the representatives of  
the Union met the Health Secre-
tary on November 29, 2021,  
he assured regularisation, but 
the workers are yet to be regu-
larised. The workers submitted 
a petition to the Deputy Director 
to be forwarded to Health 
Secretary.


